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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).3331/2006
(From the judgenent and order dated 11/10/2005 in W, No. 6762/2002 of The

H GH COURT CF BQOVBAY)

LAHORI MAL JETHANAND Petitioner(s)

VERSUS

MANAG NG OFFI CER/ TAHSI LDAR, JALNA & ORS Respondent ( s)

(Wth prayer for interimrelief )

Date: 24/02/2006 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.B. SINHA
HON BLE MR JUSTI CE P. K. BALASUBRAMANYAN
For Petitioner(s) M. Bhinmrao N. Naik, Sr. Adv.

M. C G Sol she, Adv.

M. Vinesh C. Sol she, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER

| ssue noti ce.

(Meenu Set hi) (Pushap Lata Bhard
waj )

Court Master Court Master



